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¢b) the balance of water available
for future development; and

() whether such studies are pro-
posed to be undertaken in the drou-
ght-affected areas of the State like
Banpur, Khandpada, Daspalla and
Ranpur ip the district of Puri?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) No, Sir.

(b) Does not arise.

(c) No such request has been re-
ceived from the State Government.

Balimela Electricity Scheme in
Orissa

1400. SHR] CHINTAMANI PANI-
GRAHI: Wil] the Minister for IRRI-
GATION AND POWER be pleased to
state:

(a) whether the Central Investiga-
tion Committee has recommended for
an additional help of Rs. 5 crores to
the Orissa Government for complet-
ing Balimela Electricity Scheme in
Orissa;

(by if so, what is the decision of
.Government in this matter;

(c) the total amount which the
Central Government has advanced to
.Orissa Government so far for this pro-
"ject; and

(d) whether the reviseq estimate
of expenditure is being shared equally
by the Orissa and Andhra Govern-
ments?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI  SIDDHESHWAR
PRASAD): (a) and (b). A team
of officers of the Government of India
"who visited Orissa felt that an addi-
‘tional outlay of Rs. 5 crores might
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be required for the Balimelg Project
in 1868-69 to enable the commission-
ing of the first unit in 1972. The work
on the project is progressing on that
basis.

(c) Earmarked Central assistance
has been provided from 1967-68. The
amount sanctioned ip this year to the
Government of Orissa was Rs, 3
crores,

(d) The cost of the Balimela Dam
only is being shared equally by the
Governments of Orissa and Andhra
Pradesh, the share of Andhry Pra-
desh being limited to Rs. 12 crores.
The revised estimate of the cost of
the dam has not yet beep received
by Central Watey and Power Com-
mission from the Orissa aufhorities.

Rural Housing Schemes in Orissa

1402. SHRI CHINTAMAN] PANI-
GRAHI: Will the Minister of
WORKS, HOUSING AND SUPPLY
be pleased to state:

(a) whether any officer of the Plan-
ning Commission went to Orissa
recently and studied the progress and
achievementg of the rural housing
schemes in Orissa;

(b) if so, the findings thereof;

(c) the amount which has been
allotted so far to Orissa for rural
housing scheme and the results

achieved so far; and

(d) the amount a]lotted for 1968-69?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING,
AND SUPPLY (SHRI IQBAL
SNGH): (a) Yes; a Study Team of
officers including one from the Plan-
ning Commission was set up by the
Working Grouo on Housing for
the Fourth Five Year Plan to make
a quick field leve] sample survey of
the working of rural housing pro-
grammes. The Team visited Orissa
in June, 1968.

(b) The Study Team obsgerved that
the Village Housing Projects Scheme
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haq not made any signifidant pro-
gress in the State primarily due to
the fact that the State Government
have not been allocating adequate
fundg for this Scheme in their annual
plans and budgets. Another impor-
tant reason for the slow progress is
the absence of adequate machinery
for proper coordination of assistance
available for rura] housing from vari-
ous Central Ministries.

(c) Central financal assistance de-
Pends upon the provision made by the
State Government in their annual
plan and budget and also on the ex-
penditure incurred by them  Since
the introduction of the Scheme in
Orissa in 1959, Central assistance ag-
gregating to Rs, 62.32 lakhs was re-
leased to them upto the end of March,
1968, under the Village Housing Pro-
jects Scheme. According to the re-
port of the Study Team, so far cons-
truction of 1,526 houses has been
sanctioned of which 1,391 houses have
been completed,

(d) According to the information
available, against the Plan ceiling of
Rs. 11 rakhs under ‘Housing’ for 1968-
69, Orissa Government propose to uti-
lize about Rs. 2 lakhs for the Village
Housing Projects Scheme,
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1403 Y TR ¥TE qrET:  FAT
faer 5T 98 TATA FY FAT F40 F

(F) Fa1 "IFIT FT T AAT Y
forrad s g€ & i o A1 13 safeai
FT A1Y TN AveAtaE WY § w9 frwr
T Sraw v fama § AT Qv fFar
ST &, AT ITEY T G A G I F
FTeor v fam #Y, Wi g ey

(F) 71 1966 ¥ wrfeet deam
3000/1968 & s=wiq frar war fran
T T T 91; "W
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(1) afegr, 9 T qvaeg § aOFI
T o A o g ?

IT-quW A Ay faw S (s
Aot ) ¢ (F) TR ¥ fAver
*Y 78 o "fqad wd & fF awwa
Safa 7 A w aeqay w1 v & waer
qAGTTF & § TR AT 91087 1
ST T, &1 aemaw fEy faem arfafeat
Y FY ST £ T wrg fawaw swvr-
T a1z § Iw f6y oy { agy OF AT
9 g & faad W A agreT @
HETHT AT AT § AT I i
FTAATET FT ATAT & | TIT X ATHAT
FY Gear ufus 78 & S 5 Y FTRY
HETHT JATAT JATAT & | A« T qTAAN
FT qq7 I9ar § a9 fFeai § g FY
TFAT EH AT AET aqA FL AT
ST & | Sgt ag way wmar & 5 fw
#1 grar ¥ & fafea srwsT g
F geafyd gaT FT Fqmar T4y d, qr
Ty was maw ¥ affeafadi qar
Tr-9 F AU I, FAL AT ET
fear smam &1

aifefeal & weqaa o #1 FA g
& fafaa, fomr orq & srfos aved
F1 THT FA 97 A1 AT 2, 94 fF
I & gAY F TATTEHT q4AT 6
wfwai & fao a7 warfos Igom,
TR A1 AW & mfweEi & swfora
Ig <o afg I = 1 A faer gt
FEETO FHAMTGT 79T O TR
oqr ¥ FHAAET & @A A A%
Jar-aot (foeeT) F swwrforr 337w,
aex EAT wrfE | gad wfafT afgsw
ot #, wgi fafeeqs &1 foR
TEA FTN WTAWQGF & J97 IT ATHAT
¥ ot gt AATET THA A 2, AZT AWT
e # Sffas wg w1 7
fafwenT aeres & afrgee 77T wravas
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